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 9  Operating  Expenses—Traffic  6,57,60,855

 10  Operating  Expenses—Fuel  10,23,53,364

 11  Staff  Welfare  and  Amenities  3555514,944

 12  Miscellaneous  Working  Expenses  8,25,26,575,

 13  Provident  Fund,  Pension  and  other  Retirement  Benefits  10  ,57,90,20  9

 16  Assets—Acqusition,  Constuction  and  Replacement  181,71,37,208

 APPROPRIATION  (RAILWAYS)  BILL,  year  1983-84  for  the  purposes  of  Rail-
 1983*  ways,  be  taken  in  to  consideration”,

 Prof.  Ajit  Kumar  Mehta.  Do  you  want
 to  say  something?

 PROF.  AJIT  KUMAR  MEHTA
 (Samastipur):  Yes,  Sir.  I  will  just  make

 THE  MINISTER  OF  RAILWAYS
 (SHRI  A.  8.  A.  GHANI  KHAN  CHAU-
 DHURI):  Sir,  I  beg  to  move  for  leave  to
 introduce  a  Bill  to  authorise  payment  and
 appropriation  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  India  for
 the  services  of  the  financial  year  1983-84
 for  the  purposes  of  Railways.

 MR.  CHAIRMAN:  The  question  is:  ध्यान  में  रखकर  ही  बनानी  चाहिये  ।

 Bil
 to  authorise  payment  and  ा...

 ददन  सोग  भरभर  सक  अपने  मोत्  े a  ८  a  ्
 ation  of  certain  sums  from  and  out  of  की  खुशी

 के  लिये  अथवा  अपने
 4  3  वाह-  4  लूटने  ् the  Consolidated  Fund  of  India  for  the

 eine  0फापो0565  1118अश्व  kage,
 1983..84

 सार्वदेशिक
 सदस्यों  को  नजर-अन्दाज

 नम  Sana
 करके.  खण्ड-खण्ड  योजनाओं  को  स्वीकृत t  ~ ८  motion  was  adopte

 में  सफल  होते  रहे  हैं।  र्  यह SHRI  A.  ;.  -.  GHANI  KHAN  CHAU-
 है  कि  परिवेश  बदलने  के  साथ  प्राथमिकता DHURI:  Sir,  1  introduce  the  Bill.
 भी  बदलती  रही  है  1  उदाहरण  के  लिये

 ।  xee  to  move: +
 “That  the  Bill  to  authorise  payment

 and  appropriation  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 18.0  for  the  services  of  the  financial
 year  1983-84  for  the  purposes  of  Rail-
 ways,  be  taken  into  consideration.”

 MR.  CHAIRMAN:  Motion  moved:

 “That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial

 *Published  in  Gazette  of  India
 +  वता 00060

 4  तीन  केबारे

 में  बताना  चाहता  हूं।  पहला  नाथे  ईस्ट

 moved  with  the  recommendation  of  the  President.
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 तीसरी  कारखाने

 के  बार  में  कहना  चाहता  हूं
 ।

 यह  बहुत
 पुराना  रेलवे  का  कारखाना  है  ।  वहां  प्रति-

 मैं  यह  कहना  चाहता  हूं  कि  यह  इलाका
 बहुत ही  पिछड़ा  हुआ  ट्र लका है  |  वहां  रोजगार
 के  अवसर  नहीं  है,  उद्योग  धन्धे  भी  नहीं
 है  कौर  प्राय  रोजगार के  इस  सीमित  श्रवसर

 को  और  भी  सीमित  कर  रहे  है  ।  यह

 पिछड़े  हुए  क्षेत्र  के  लिये  न्यायसंगत  बात
 नहीं  है  ।  मेरा  मंत्री  महोदय  से  निवेदन

 है  कि  श्राप  इस  पर  पुनर्विचार  कीजिये  |

 आजकल  गाड़ियों  की.  लम्बाई  बहुत

 अधिक  हो  गई  है।  थोडी  सी  दृष्टि  अ्रवरूद्ध
 होने  पर  इंजन  ड्राइवर  को  गाड  का

 डिब्बा  नजर  नहीं  श्राता  है  ।  ऐसी  स्थिति
 में कुछ  भी  हूआ  तो.  ड्राइवर  का

 सम्पर्क  गार्ड  से  नहीं  होता  है  जो  कि  अवश्य
 होना.  च.  लिये ।  इसलिये  मेरा  सुझाव
 है  कि  किसी  न  किसी  प्रकार  का  टेलीफोन  का

 सबंध  दोनो  मेंਂ  कर  दिया  जाये  तो

 बहुत  सुविधा  हो.
 सकती

 है
 ।

 तीसरा  मुद्दा यह  था  कि  उत्तर  बिहार
 तथा  दक्षिण  बिहार  का  रांची  इलाकों  से

 .
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 GMs  श्राप  को  पसन्द  न  हों, तो  एक
 झर  कृवकल्पिक  सुझाव  मैं  यह  दे  रहा  हू  कि
 हावड़ा  जाने  वाली  “हावड़ा  हटिया  पैसेंजरਂ

 चलती  है  उस  में  कुछ  डिव्े  काट  कर
 अद्रा  स्टेशन  पर  मुजफ्फरपुर जाने  वाली
 टाटा-मुजफ्फरपुर  एक्सप्रेस  में  जोड़  दिये

 जांच  तो  कम  से  कम  उत्तर  और  दक्षिण

 बिहार  के  बीच  में  सप्ताह  में  दो  दिन  यह
 सम्पर्क॑ बन  सकता  है।  मैं  रेल  मंत्री जी  से

 लोग  शायद  यह  समझते  थे  कि  सदस्य

 श्री.  चन्दूलाल.  चार  तकर  (दुर्ग)  3
 कया मैं  एक-दो  सवाल  पूंछ  सकता  हुं  ?

 MR.  CHAIRMAN:  Shri  ८.  2.  Madhu-
 kar—not  here.  The  hon.  Minister.

 SHRI  A.  8.  :.  GHANI  KHAN  CHAU-
 DHURI:  ree  is  one  very  important
 point  which  the  hon.  Member  has  suggest-
 ed  about  the  communication  aspect  bet-
 ween  the  guard  and  the  driver.  We  are
 looking  into  it  and  we  are  trying  to  find
 out  some  formula  on  this.  At  the  present
 moment,  I  will  not  be  able  to  tell  you.  1

 प  न
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 the  Getieral  Managers  Conference,  we  are
 4eoaie  this  very  important  aspect.

 With  regard  to  the  Samaistipur  Work-
 shop  which  undertakes  the  work  of  wagon
 reea  and  manufacture  of  MG  wagons,
 there  is  no  proposal  of  any  reduction  in
 its  activity.

 About  the  construction,  conversion  amd
 all  that,  I  have  already  answered  in  detail.
 I  do  not  want  to  add  anything  more.  As
 regards  the  introduction  of  new  trains,
 Kindly  write  to  me  and  I  will  reply  to  you.
 At  the  present  moment,  it  is  mot  possible
 to  say  because  it  has  to  be  examined  by
 the  experts.

 SHRI  AJIT  KUMAR  MEHTA:  1  am
 not  asking  only  about  the  introduction  of
 new  trains.  I  have  three  suggestions  to  ex-

 teng  certain  trains.  If  that  is  not  possible,
 then  you  make  certain  adjustments  as
 proposed  im  my  speech.

 SHRI  :.  x.  A.  GHANI  KHAN
 CHAUDHURI:  We  will  look  into  it.

 MR.  CHAIRMAN:  The  question  is:

 “That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial
 year  1983-84  for  the  purposes  of  Rail-
 ways,  be  taken  into  consideration.”

 The  motion  was  adopted.
 MR.  CHAIRMAN:  We  shall  now  take

 up  clauses.

 The  question  is:

 “That  Clauses  2  and  3  stand  part  of
 the  Bill.”

 The  motion  was  adopted.

 Clauses  2  and  3  were  added  to  the  Bill.

 The  Schedule  was  added  to  the  Bill.

 ae
 CHAIRMAN:  The  question  is:
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 “That  oa0a  1,  the  8aia8  Formula

 and  the  Title  stand  part  of  the  Bill.”

 The  motion  was  adopted.

 SHRI  A.  8.  A.  GHANI
 CHAUDHURI:  I  beg  to  move:

 KHAN

 “That  the  Bill  be  passed.”

 MR.  CHAIRMAN:  The  question  is:

 “That  the  Bill  be  passed.”

 The  motion  was  adopted.

 16.51  hrs,

 APPROPRIATION  (RAILWAYS)  x0.  2
 BILL,  1983*

 THE  MINISTER  oफ़  RAILWAYS
 (SHRI  ८.  5.  :.  GHANI  KHAN  CHAU-
 DHURI):  Sir,  I  beg  to  move  for  leave
 to  introduce  a  Bill  (०  authorise  payment
 and  =  appropriation  of  certain  further
 sums  from  and  _  out  of  the  Consolida-
 ted  Fund  of  India  for  the  services  of  the
 financial  year  1982-83  for  the  purpose  of
 Railways.

 MR.  CHAIRMAN:  The  question  is:

 “That  leave  be  granted  to  introduce
 a  Bill  to  authorise  payment  and  appro-
 priation  of  certain  further  certain  sums
 from  and  out  of  the  Consolidated  fnd
 of  India  for  the  services  of  the  financial
 year  1982-83  for  the  purposes  of  Rail-
 ways.

 The  motion  was  adopted.

 SHRI  A.  8.  A.  GHANI  KHAN
 CHAUDHURI:  Sir,  I  imtroduce  the  Bill.

 Sir  I  beg  to  move*:

 “That  the  Bill  to  authorise  payment
 and  appropriation  oof  certain  further
 sums  from  and  out  of  the  Consolidated
 Fund  of  India  for  the  services  of  the
 financial  year  1982-83  for  the  purposes
 of  Railways,  be  taken  into  consider-
 ation.”
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 *Introduced/moved  with  the  recommendation  of  the  President,


